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Raid on  London  Branch  of Punjab 
National Bank 

172. SHRI KRISHNA KUMAR 
BIRLA; 

SHRI RAMCHANDRA 
BHARADWAJ. 

SHRI J.   P.   GOYAL: 
Will the Minister of FINANCE be pleased 

to state; 

(a) whether it is a fact that the London 
branch of Punjab National Bank was raided by 
British Fraud Squad; 

(b) if so, with what results; 
(c) what are the reasons for which the 

Fraud Squad raided the London branch of the  
Bank; and 

(d) what action the Government oil 
India propose to take in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY  OF  FINANCE  (SHRI JAN-
ARDHAN POOJARI):  (a) to (d)    According 
to Punjab National    Bank,    the British Fraud 
Squad had visited its London Office   in   
connection   with   investigations being 
conducted by at on the     account Esal 
(Commodities) Ltd. The bank   does not 
consider this visit to be in the nature of  a raid.     
However,  the  British  Fraud Squad had taken 
away certain records of the bank relating to the 
account of Esal (Commodities)   Ltd.   which   
were  subsequently returned. 
Returns Filed under the  Gold (Control) 

Act  1968 
173. SHRI KRISHNA KUMAR BIR 

LA; Will the Minister of FINANCE be 
pleased to state: 

(a) what is the total number of returns filed 
so far under the Gold (Control) Act, 1968 by 
various categories of firms|instito-tions since 
its coming into force; 

(b) whether the Gold  (Control)     Act has 
been able to fulfil    the purpose    for which it 
was enforced; and 

(c) if not, whether Government propose to 
scrap the Gold  (Control)   Act? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JAN-
ARDHAN POOJARI); (a) Under the Gold 
(Control) Act 1968 the following returns  have 
been prescribed:— 


